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(c) 24 coal mines will be developed under the Coal 
Sector Rehabilitation Project (CSRP) to create an ultimate 
production capacity of 87.5 million tonnes per annum. 

[English] 

I.T. Scheme, Under New Economic Criteria 

5526. SHRI NARESH PUGLIA: Will the Minister of 
FINANCE be pleased to state: 

(a) Whether the Government have recently launched 
a new scheme for filing up of Income Tax Return under new 
economic criteria by I.T. payers in a number of cities; 

(b) if so, the details of the scheme and the names of 
the cities; 

(c) Whether I.T. payers living in satellite towns around 
Delhi namely Ghaziabad, Faridabad, Naida and Gurgaon 
have come under the ambit of this scheme; and 

(d) if 50, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(BANKING, REVENUE AND INSURANCE) (SHRI KADAMBUR 
M.R. JANARTHANAN): (a) and (b) With a view to widening 
the tax base, a new initiative is being taken to extend and 
expand the provisions relating to obligatory filing of return of 
Income on the basis of economic criteria. The relevant 
proposal in the Finance (No.2) Bill, 1998 has added two more 
criteria to the existing four criteria and the obligation to file 
the return would be on fulfilling anyone of the six criteria 
namely; 

(i) Occupation of an immovable property of specified 
floor area by way of ownership, tenancy or other-
wise; 

(ii) Ownership or lease of a motor vehicle; 

(iii) Subscription of a telephone; 

(iv) Foreign travel; 

(v) . Holding of credit card not being an add-on card; 
and 

(vi) Membership of a club where entrance fee charged 
is twenty-five thousand rupees or more. 

(vii) The revised proposal is known as 'One-by-Six' 
Scheme. The revised scheme, when the Finance 
Bill is enacted, would be applicable to 12 cities and 
their urban agglomerations already notified. It is 
also further proposed to notify 23 more cities 
Including their urban agglomerations. They are: 
Agra, Allahabad, Bhopal, Colmbatore, Dhanbad, 
Indore, Jabalpur, Jamshedpur, Kalyan, Kochl, 
Kozhlkode, Lucknow, Madural, Meerut, Nagpur, 
Patna, Surat, Thane, Trlvandrum, Vadodara, 
Varanasl, Vijayawada and Visakhapatnam. 

(c) and (d) Urban agglomerations of Deihl as notified 
Includes tax-payers residing in satellite towns around Delhi, 
namely, Gurgaon, Farldabad, Ghazlabad and Naida. 

Dual Tariff Policy 

5527. SHRI SODE RAMAIAH: Will the Minister of 
TOURISM be pleased to state: 

(a) whether the Government propose to abolish the 
"Dual Tariff Policy" with regard to approved hotel accommo-
dation; 

(b) if so, the details thereof and the logic for this 
proposal; 

(c) the reasons behind this policy; 

(d) whether the concerned industry were consulted on 
the ramifications of this move; and 

(e) if so, the reaction of the Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF TOUR-
ISM (SHRI OMAK APANG) : (a) to (e) The Ministry of Tourism 
has advised the approved hotels to charge single tariff both 
in foreign currencies as well as in Indian Rupees. Some of 
the hotels have gone to the court against this decision. The 
matter is sub-judice. 

[Translation] 

Loans and Grants for Boosting Export 

552B. PROF. PREM SINGH CHANDUMAJRA : 

SHRI CHINTA MOHAN : 

Will the Minister of COMMERCE be pleased to 
state: 

(a) whether the Government are extending loans in the 
form of grants and subsidy for promoting export from the 
country as well as for setting up institutions outside the 
country for monitoring export potential abroad: and 

(b) if so, the estimated amount spent under each of 
the above mentioned heads during each of the last three 
years. 

THE MINISTER OF COMMERCE (SHRI RAMAKRISHNA 
HEGDE) : (a) and (b) Ministry of Commerce provides 
assistance from Market Development Assistance (MDA) 
Fund as 'Export Subsidy' for disbursement of Deemed Exporti 
Central Excise DutylTerminal Excise DutylDuty Drawback 
benefits and reimbursement of Central Sales Tax etc., to the 
exporters and 'Grant-in-Aid' to Export Promotion. Councils and 
grantee organisations to promote trade and utilise the country's 
export potential. 

Year-wise expenditure Incurred as Export Subsidy and 
Grant-In-Aid during the last three years is given below: 

Head 

Export 
Subsidy Grant-in-
Aid 

1995-96 

302.00 
1~.00 

(As. in crores) 

1996-97 

3n.50 
19.B2 

1997-98 

420.61 
20.67 


